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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE OM PRAKASH KANT, ACCOUN'I'ANT MEMBER .
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER
IN COURT ROOM 6
10.30 AM
Srl Appeal Number Az ::_t. Assessee Name Remarks
L |IA 6206/MU/2025| 2012-13 | IGo e EGS FINANCIAL SERVICES PRIVIE LTD. (E-FILE)
2 | cosumumz026 | 201213 |0 NANCIAL SERVICES PRIVIE LTD.
3 |I7A 7916/MUM/2025] 2022-23 | [A] PUNE SHOLAPUR ROAD DEVELOPMENT COMPANY LIMITED
’ 4° |ITA 2569/MUM/2026 2017"—2018 [A] SURYODAYA FABRICS (E-FILE) T
5 |ITA5711/MUM/2026] 2017-18 |[A] NIHAR AMIT DAVE
6 |ITA 5721/MUM/2026} 2019-20 |[A] IQBAL HUSSAIN ALT HASAN KHAN
7 [TTA 5722/MUM/2026| 2020-21 |[A] IQBAL HUSSAIN ALT HASAN KHAN
8 [rma s77/MuM /2026| 2015-16 DEQ]NLIALEES gf;‘ Eﬁ{R&VINCHANDRA MEHTA THROUGH LEGAL HEIR
o | s736/MUN/2 026 2015-16 !_EQRLQTFE l\l}:}E.E gwgzg:mom AMRITLAL MEHTA THROUGH LEGAL
10 {ITA 5757/MUM/2026] 2020-21 | (D] PENINSULA LAND LIMITED (E-FILE)
11 |ITA 5769/MUM/2026| 2017-18 |[D] PENINSULA LAND LIMITED (E-FILE)
12 |ITA 5770/MUM/2026| 2021-22 |[D] PENINSULA LAND LIMITED (E-FILE}
13 |ITA 577é/MUM/2026 2018-19 | [D] PENINSULA LAND LIMITED (E-FILE)
14 {ITA 7868/MUM/2026| 2012-13 |[D] P LALIT & CO.
15 {ITA 7907/MUM/2026[ 2014-15 |[A] PANACHE MEDIA
16 {ITA 7944/MUM/2026| 2024-25 tA] CENTRAL DEPOSITORY SERVICES (INDIA) LIMITED .
17 [TTA 7958/MUM/2026| 2016-17 | [A] OVAL HOUSE PREMISES CO OPERATIVE SOCIETY LIMITED
18 |ITA 7959/MUM/2026| 2012-13 | [A] PREMLATA MAHESH VORA
19 (ITA 7973/MUM/2026( 2017-2018 | [A] POORNIMA PRAKASH NAIK
20 [ITA 7986/MUM/2026 2024:25 -| [A] PRABHANJAN DESHMUKH
21 |ITA 8012/MUM/2026| 2022-23 |[D] PARAG NATVARLAL DODIA HUF
22 |ITA 8019/MUM/2026] 2018-19 |[A] INDERJEETKAUR CHARANJITSINGH ARORA
23 |TTA 8020/MUM/2026| 2018-19 | [A] INDERJEETKAUR CHARANIITSINGH ARORA
24 {TTA 7841/MUM/2026] 2012-13 | [A] ORCHID INDUSTRIES PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISE_D‘ CAUSE LIST OF G BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON’BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURTROOM 1
10.30 AM

St | Appeal Number As:::_t' Assessee Name Remarks
1 | ITA 854/MUM/2026 | 2013-141 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
2 | ITA 855/MUM/2026 | 2014-15 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE
3 | ITA 856/MUM/2026 | 2015-16 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
4 | TTA857/MUM/2026 | 2016-17 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD: (E-FILE)
5 | Ta 8s8/MUM/2026 | 2017-18 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
6 |ITA 2382/MUM/2026 "2011-12 | [D} GOPALA RAMARATNAM (E-FILE) o

7 |TA 3539/MUM/2026| 2011-12 | [D] GEM STAR COMPANY PRIVATE LIMITED (E-FILE)

- 8 |ITA4778/MUM/2026) ~2026-27 | [A] SHRI MARUTI MANDIR JIRNODHAR SAMITI
9 |TTA 4779/MUM/2026| 202627 | {A] SHRI MARUTT MANDIR JIRNODHAR SAMITI (E-FILE)
10 |ITA 6150/MUM/2026] 2026-27 | [A] SINDHU SARVODAYA SOCIETY |
11 |ITA 6228/MUM/f2026| 2014 - 15 | [A] SOMANY EVERGREEN KINTS {TD,

| 12 |17A 3709/MUM/2026] 201314 | [A] SURESHKUMAR AND CO (E-FILE)
{ 13 [TTA 3710/MUM/2026] 2014-15 | [A] SURESHKUMAR AND CO. (E-FILE)

14 |TTA 7453/MUM/2026| 2017-18 | [A] YASH ENTERPRISES |
15 |ITA 7460/MUM/2026] 2012-13 | [A] GAUTAM SHASHIKANT NADKARNI
16 [ITA 7461/MUM/2026| 2016-17 | {A] GAUTAM SHASHIKANT NADKARNI
17" | ITA 7491/MUM/2026| 2018-2019 | [A] SHEFALT INFRASTRUCTURE PRIVATE LIMITED
18 | ITA 7492/MUM/2026 1201819 | [A] SINGHAL AJAY SURENDRAVIR HUF 7
19 |ITA 7507/MUM/2026| 201617 | [A]SHAILESH SHAH -

20 | ITA 7509/MUM/2026] 2014-15 | [A] ZENITH STEEL PIPES & INDUSTRIES LIMITED

21 |ITA 7522/MUM/2026| 201819 | [A] GAURAV RAMESH GALA

22 |ITA 7535/MUM/2026]  2020-21 | [A] SANJAY BARMAN ROY

23 [ITA 7438/MUM/2026] 2021-22 | [A] GOVIND PURCHIT
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

BEFORE i'ION'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 9

AT 10.30 AM

Srl | Appeal Number Ai:::_t' Assessee Name Remarks

1 |I7TA 1162/MUM/2014] 2009-10 | [A] V2 TECH VENTURES P.LTD

2 |ITA 4401/MUM/2024| 2020-21 |[A] PETROFAC ENGINEERING INDIA PRIVATE LIMITED ((ROCA})

3 |ITA 1031/MUM/2026] 2022-23 | [A] PETROFAC ENGINEERING INDIA PRIAVTE LIMITED

4 |ITA 6050/MUM/2024| 2021-22 |[[A] ROTHSCHILD & CO INDIA PRIVATE LIMITED (E-FILING) N
5 |I7A 6767/MUM/2025] 202223 | [A] ROTHSCHILD & CO INDIA PRIVATE LI-MITED (E-FILE)

6 |ITA 8955/MUM/2025| 2022-23 |[A] RENAISSANCE GLOBAL LIMITED (E-FILE) -

7 |TTA 6990/MUM/2026) 2014-15 | [D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)

8 |ITA 6991/MUM/2026| 2013-14 | [D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)

5 |ITA 6992/MUM/2026| 2015-16 |[D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)

10 {ITA 6993/MUM/2026| 2016-17 | [D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-FILE)

11 {ITA 3249/MUM/2026{ 2020-21 ([A] HETAL VINIT TELI (E-FILE(SMC))

12 |TTA 8015/MUM/2026| 2021-2022 | [A] BALU KHANDU SAWANT (E-FILE(SMC))

13 [ITA B016/MUM/2026| 2020-2021 | [A] BALU KHANDU SAWANT (E-FILE(SMC))

14./TTA 8021/MUM/2026]  2012-13 | [A} LAXMI CHANDRAHAS NONDA (E-FILE{SMC))

15 [ITA 8027/MUM/2026| 2019-20 [[A] UIIWAL VIRALKUMAR MEHTA {E-FILE(SMC})

16 |ITA 1265/MUM/2021| 2016-17 | [A] MALCO ENERGY LTD. .
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF K BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 9
_ AT 10.30 AM |
Srl | Appeal Number AYSZ:‘:' Assessee Name femarks
TTA ' N |
1 6187/MUM/2024 2021-22 | [A] KELLOGG INDIA PVT LTD

2 ITA 2013-14. | (0] M/S DEEPAK FERTILISERS AND PETROCHEMICALS
6907/MUM/2025 " |CORPORATION LIMITED ( E-FILE)
[D] M/S DEEPAK FERTILISERS AND PETROCHEMICALS

3 6908/[\“1!11-}?4/202_5 201413 | ooRPORATTON LIMETED (E-FILE)
4 | g090 /-Mnuﬁa}zozs 202223 |TA] CACTUS COMMUNICATIONS PkNA"_rE LIMITED

| 5 2055)»4%% 2026 | 202223 | TA] LIFESCAN MEDICAL DEVICES INDIA PRIVATE LIMITED (E-FILE)
6 | 7880 erg:/i /2026 | 200809 | [D] GLAXO SMITHK LINE PHARMACEUTICALS LTD |

. 1CO 301/MUM/2026 ) 2008-09 |[A] GLAXO SMITHK LINE PHARMACEUTICALS LTD

ITA '
3 7881/MUM/2026 2007-08 |[D] GLAXOSMITHKLINE PHARMACEUTICALS LTD.

CO 302/MUM/2026 | 2007-08 [A] GLAXOSMITHKLINE PHARMACEUTICALS LTD.

9
10 m 2014-15 | [A] JBF INDUSTRIES LTD
£145/MUM/2026 |
1 g erer?v! /2026 | 201617 | [A] JBF INDUSTRIES LIMITED
12 | srs /ﬁg’; 12012 2008-09 | [A] DBOT GLOBAL SERVICES P.LTD |
13| 1oag/mumya014 | 200910 | [A] DBOT GLOBAL SERVICES PVT 17D,
14| e /wllma /2014 | 200910 |[D]DBOI GLOBAL SERVICES PTD _‘
15 1oy /ﬂﬂfﬁd /2015 | 2010-11 |[A] DBOT GLOBAL SERICES PLTD
16| 100 !i"ﬁ’t 12016 | 201112 |[A] DBOT GLOBAL SERVICES PVT. LTD.
17 53 /MHU’;,, 12017 2012-13 | [A] DBOT GLOBAL SERVICES P. LTD

"18 | ITA.93/MUM/2018 | 2013-14 |[A] DBOI GLOBAL SERVICES P. LTD

ITA
19 6099/MUM/2018 2014-15 | [A] DBOI GLOBAL SERVICES PVT. LTD.
A
20 7171/MUM/2019 2015-16 | [A] DBOT GLOBAL SERVICES PVT INCOME PVT LTD.
ImA
21 7172/MUM/2019 2015-16 | [A] DBOI GLOBAL SERVICES PVT INCOME PYT LTD
N
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